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. . 1 e
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AT UYMETTh TSl ol TE& 3T ITHT Wraem
Estimated Strength of Establishment and provision therefor

Department of _.;mn.m_..hmmm...i. Legislative Department and Department of Justice
wferarera —am= far

- mmnﬂa»mlmwllh.aw_m ral Services

01.03.2012 & w&Y # w0 L ¥ > ;
o o | W0 01032013 @0 01.03.2014 |
" . Estimated strangth as . Estimated strangth as |
. . _ i h as on m_-oﬂruﬂ_n. | on 01.63.2013 . on 01.03.2014
Tty #r | : wur) FEawly s | | e
T iz i aE _nﬂ#u.dxe it bbb wir gf fom Wl g e TS A weE i T T
E— _ = — i . i | Resied Budget
Pay Band MNon- Group | Total number of poits tau,__“.ﬂ_._ia employees in Filled up Vacant Filledup  Vacant i )4.“_.”9? Estil [Esti Esti
: Gazz I ) position . ) ! 2012-2013 2012-2013 2013-2014
| e R
Pay-Scale ‘Grade Pay iy up  [Vacant

BOOOO Fixed G A i 3 o Reguiar 3 3 o 3 -]

67000-79000  HAG G a 4 3 Regular a 7 o 7 °

37400-67000 10000 G A . 2 10 nEAM bl 32 ] 32 ]

37400-67000 8700 G A 22 15 Regular 2 Erd o 37 ]
53(R)/2 Ca-

15600-39100 7600 G A 33 a3 Terminusf 13 56 o 58 -]

Ad-Hoc

102(R)1 Co-

15600-39100 6600 G A 77 43 Terminus17 77 120 o 120 o

Ad-Hoc

15600-39100 5400 G B 54 n  SEA 54 75 o 75 o
73(R)/3 Co-

9300-34800 4800 G B 62 1% Terminus/2 62 78 o 78 o
Deputation
249(R)/® Ad-

9300-34500 4600 N B 190 TO hoej2 190 260 o 160 [+]
Deputation
53(R)iz Co-

9300-34800 4200 N c as n Terminus/i 45 ST o 57 o
Deputation
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WA wigE AT

01.03.2012 T w2y @ Hn : g
) w0 01.03.2013 H0O 01.03.20494
. s i ar  Etimaied skrengih o
- jtrength as on 01032062 . o 91,083,295 on OLORITE
T AT : sremdny | s R wviie
¥tz plATI TE  w AW ﬂ.@mﬂ. bl s few W Rew wRE s s Qo ww s
! i | Mo.of i : Budaet Revised  Budget
Pay Band | nnﬂ.a.ui? Group | Total number of posts 33.__._”“?__»& employeat in Filledug | Vecart Filleduz  Wacant >n=uﬂ._wo_.. Esti Esti Estl
o i T parition ! 2012-2013 20122013 2003-2018
s P
eaie - Uﬁ.tn T up Eﬂo!-w . i
80000 Fixed G A 8 ... B Reguiar 8 7 4 [ !
75550-80000 & a 64 | m d«mﬂw» ! a4 78 w7 7 a4
15600-39100 7600 G A © |t Reguar | o ° t o 1
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Eﬂﬁﬁﬂdﬂﬁ@d&ﬂgﬂﬂwﬁﬂmﬂqﬁ 2013-2014 & TSI FT 4N

ru. Law and
{Justice

2013-2014 for paymen

Law
Institute

| Institute of

| Canstitutional
and

Parliamentary

——Studies

S— e, W W
— — — T # i, i
R - ——{faf & fawrm, dadts vhwa o3
S _ — it anfy s & wad &
1 — e |fem ( e e
e R -
- uaﬁu?du_uullll B e e fafa-fmn T
| B fafors wr wt o e

R ..m&?%&nmg&:uﬂ_
e s # e =
o |t si @ g |
o i

s i s |
.
L

t of Grants-in-ald G
S

to Non-G

T
of assistance

]

For promaoting and conducting research
_|im law {Non-Plan)

For promoting studies in the constituti-
onal system of various countries, the
problems of working of the Indian
development in Indian
Constitutional Luw, Convention in
Parliamentary procedures, etc (Nen-Plan)

Whether

"l Recurrring |

ar Non
Recurring

| —

(Recurring |

[ 1

Recurring |

Baodies

o

THWHL_“ I
— S
]

| M’.mﬁ_._:.:._w ﬂ._-_nlyu_.._lulu Iag - B
T 7| Bar Council of || - - -
—— —— |India For restructuring of professional & 1 I -
. Legal education & Maintining Legal
. "~ |standards - ] |
— i | ey ——— L ==

B {Recurring Non-Plan | 1000
| Ivall For wark in connection with the | B
n T _O.n untary development and propagation of " T

rEanisations N E =
| ——— P liternture in the field of Law in Hindi and . =
| and Universities .
L o other regional linguages 1 o }-
! - - — ———— SR - _
S - RN S
- — S = P S ——
| NPl | iooooo|
L __ IMational Legal  |For implementing the legat Aid Scheme |

| _mu?..nn Authority | I R T
f——— e - . N ——
|
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R
Asset register

- S E— I fem Ay
st afmfera Physical Assets ad 3:.“2» Mw b ' NM“M”WW 2011-2012 % W= H a uitweE (In thousands of %)
o Land o [ o 0 =
| (ard A @ A1) Building(ITAT) 80090 | 0 80090
Tt Offfice o o 0
s Residential 0 0 0
EH ~ |Roads B 0
= ] Bridges o 0 .
| e ity ___ |Irrigation Projects S 0
st aftaraer Power Projects 0
3 sftTa aftderg Other Capital Projects 3098 0 3098]
[yt o s Machinery & Equipment 3738 3738
wratera IwaTo __|Office Equipment 11398 11067 22465
T Vehicles 28105 10465 38570
2 st GRAETET | Total:- Physical Assets 126429 21532 147961 = T
farvira it Financial Assets :— i
st Frem Equity Investment
rar Shares
(& T Bonus Shares
o v afim ___|Loans and Advances
T ar /e i T | Loans to State & UT
=t T Govts,
Fervit wvaRrt = o Loans to Foreign Govts. B
[t =t o ___|Loan to Companies
=1 W Loan to others B -
srn farefra PR mu._.nq financial
) investments 1 — e
Bl Total 126429 21532 147961
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T o4.fafer 3 =am@/No. 64- LAW AND JUSTICE

w&,ﬂ% &1 AFTYDEMANDS FOR GRANTS, 2013-2014

A vind ge
Major Head etc.

2014~ WU { W 6 )

204 Administration ol

0,800 - 371 T { 7Y T )

(RO Other expenditure {Minor Head)

e # e W e s E e
n—$trengthening of Access to
Justice in India (SAJI)

11.00.28—Professional Services

T3 — Garant in Aid General { TETTA SO 00 )

1.00.50—0Cther Charges

=g et A i
13— Administration of Justice India Project

AT 3R HEE

13.00.31—Grants-in-Aid General

” Mame of the
project

WETATI
Actual 1
20M-2012
THE TR W AT
e : wgra
Budget  Of which external
jupport Support
) .
|
i
|
i
|
- 12600
400

wvirfim wE
Revised Estimates
2012-2013

aw L]

T T

Budget " Of which external

Support Support

40000 40000

8400

Fog AT & Ay HRrddl UTH Uiarsied Ut ed & (ol aidreHrar greer
" Project-wise provision for expenditure on externally aided projects in the Central Plan

AAT AT

Budget Estimates

2013-2014
wwE o @ A
TETAA ) wET
Budget Of which external
upport Support
40000 40000
10000 -
) -

(gthi "~ esa)
(In thousands of *)
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